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| TEM NO 201 COURT NO. 11 SECTI ON Xl

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (CGivil) No(s).22265/2007

(From the judgenent and order dated 17/09/2007 in CMAP No.44387/2007 of
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

BAL GOPAL MAHESHWARI & ORS. Petitioner(s)
VERSUS
SANJEEV KUMAR GUPTA Respondent ( s)

(Wth appl n(s) for substituted service and exenption fromfiling OT. and
stay and early hearing and with prayer for interimrelief and office
report)

(For Final Disposal)

Date: 01/07/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI
For Petitioner(s) M. Anis Ahmed Khan, Adv.
For Respondent (s) Ms. Pinky Anand, Sr. Adv.
M. Rakesh Mttal, Adv.
M. P. Bagchi, Adv.
M. D. N Goburdhan, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
Li st on a non-m scel | aneous day.
| (S. K Rakheja) | |(I'ndu Satija)

| Court Master | | Court Master



